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Title: Introduction of the Compulsory Voting Bill, 2012.

SHRI CHANDRAKANT KHAIRE (AURANGABAD): I beg to move for leave to introduce a Bill to provide for compulsory voting
by the electorate in the country and for matters connected therewith.

सभापित महोदय : प�� यह ह:ै

 

"िक देश म
 मतदाताओ ं�ारा अिनवाय� मतदान तथा उससे स�बि�धत िवषय  का उपबंध करने वाले िवधेयक को पुरः%थािपत करने क& अनुमित दी
जाये "
 

प�%ताव %वीकृत ह*आ

SHRI CHANDRAKANT KHAIRE : I introduce the Bill.


